(Under Regulation 6 of the
Resolution Proce

FORM A
PUBLIC ANNOUNCEMENT
Insolvency and Bankruptcy Board of India (Insolvency
ss for Corporate Persons) Re lations, 2016

RUDRA BUILDWELL PROJECTS PRIVATE LIMITED

1. | Name of corporate debtor
2. | Date of incorporation of 06/10/2010
corporate debtor
3. | Authority under which RoC - Delhi
corporate debtor is
incorporated / registered
4. | Corporate Identity No. / U45400DL2010PTC209159
Limited Liability
Identification No. of
corporate debtor
5. | Address of the registered Registered Address: D-53, Okhla Phase — I, New Delhi, Delhi—
office and principal office 110020, India
(if any) of corporate debtor Address other than Registered Address: A-66, Sector — 63,
Gautam Buddha Nagar, Noida — 201301 , U.P., India
6. | Insolvency commencement | 07" June 2023
date in respect of corporate
debtor
7. | Estimated date of closure of | 04" December 2023 (Being 180 from the Insolvency
insolvency resolution Commencement date)
process
8. | Name and registration Sanyam Goel
number of the insolvency Reg. No.: IBBI/IPA-002/TP-N00138/2017-18/1 0397
professional acting as AFA Valid Upto: 01% November 2023
interim resolution
professional
9. | Address and e-mail of the Unit No. 110, First Floor, JIMD Pacific Square, Sector 15 Part I,
interim resolution Gurugram, Haryana-122001
professional, as registered | Email: goelsanyam@gmail.com
with the Board
10. | Address and e-mail to be Unit No. 110, First Floor, IMD Pacific Square, Sector 15 Part 11,
used for correspondence Gurugram, Haryana-122001
with the interim resolution Email: cirp.rudra@gmail.com
professional
I1. | Last date for submission of | 21 June 2023 (21.06.2023) =
claims
12. | Classes of creditors, if any, | Real Estate Allottees
under clause (b) of sub-
section (6A) of section 21,
ascertained by the interim
resolution professional
13. | Names of Insolvency 1. Mr. Sunder Khatri
Professionals identified to | 2. Mr. Pramod Kumar Gupta
act as Authorised 3. Mr. Sunil Prakash Sharma
Representative of creditors
in a class (Three names for
each class)
14, (a) Relevant Forms and (a) Weblink: https://ibbi.gov.in/homc/downloads

(b) Details of
authorized

Physical Address: NA

(b) 1. Name: Sunder Khatri




representatives are Reg No.: IBBI/IPA-OO2/IP-NOO437/2017—2018/ 11191 j
available at: Add: GF-124&113 World Trade Centre, Babar Road,
Lalit Hotel, New Delhi, National Capital Territory of
Delhi, 110001

E-Mail: sunder_khatri@yahoo.com

2. Name: Pramod Kumar Gupta

Reg No.: IBBI/IPA-001/IP-PO1 329/2018-2019/12075
Add: B-1/10, Lower Ground Floor, Hauz Khas, South
New Delhi, National Capital Territory of Delhi, 110016
E-Mail: variety.financial@email.com

3. Name: Sunil Prakash Sharma

Reg No.: IBBI/IPA-002/IP-N0055 1/2017-2018/11726
Add: E-25, Lajpat Nagar-3, New Delhi, National Capital
Territory of Delhi, 110024

L E-Mail: adv.sunilprakash@gmail.com

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate
insolvency resolution process of the Rudra Buildwell Projects Private Limited on 07t June 2023.

The creditors of Rudra Buildwell Projects Private Limited, are hereby called upon to submit their claims
with proof on or before 21% June 2023 [being fourteen days from the appointment of the interim resolution
professional] to the interim resolution professional at the address mentioned against entry No. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class Real estate allottees in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 10.06.2023 - Sanyam Goel
Place: Gurgaon (Interim Resolutio Professional)
In the matter of Rudra Buildwell Projects Private Limited

Registration No.: IBBI/IPA-OOZ/IP-NOO]BS/ZO17—18/10397




Branch: Bageshwar

sl?’maéﬁ ‘ﬁ I“dh“ Bﬂ“k Station Road, Bageshwar-263642,

A gorETAaTe ALLAHABAD Uttarakhand

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
Interest Act 2002 read with provision to Rule 8(6) of the Security Interest (Enforcement) Rules 2002, Notice is hereby given to the publicin

Secured Creditor), the possession (Constructive/Physical/Symbolic Mention against each accounts) of which has been taken by the

property has been furnished below.

PUBLIC NOTICE FOR E-AUCTION SALE OF
MOVABLE/IMMOVABLE PROPERTIES

of Security
general and
in particular to the Borrower (s) and Guarantor(s) that the below described immovable property mortgaged/charged to the Indian Bank (e- Allahabad Bank,

Officer of Indian Bank (e- Allahabad Bank, Secured Creditor) will be sold on "As is where is™, "As is what is", and "Whatever there is" basis on below
mention dates, for recovery of under mentioned dues & Future interest, charges and costs etc as detailed below. The reserve price and EMD amount for each

SATURDAY, JUNE 10, 2023

WWW.FINANCIALEXPRESS.COM

Authorised

Form No. 5

The Debts Recovery Tribunal

(812-A, Panna Lal Road, Allahabad-211002, UP)

{Areas of Jurisdiction, Part of Uttar Pradesh)

Summons for filing Reply & Appearance
by publication

Details of encumbrances over the properties as known to the Bank- Equitable mortgage of Allahabad Bank now Indian Bank

g Mame of the Branch Cutstanding dues as per| Date & Time of E-Auwction | A} Reserve Price |in Lac)

IDIBGEMSALURAWT

Disti- Bageshwar- 263642, Guarantor: 1. Shri Shiv Dutl|chaugawchena Tehsil and  Distt
Sio Shri Bhola Dutt, Vill- Paudidhar, Post- Bilona, Dislt-]ﬂageghwar {Registred at Subregistrar
Bageshwar- 263642, 2. Shri Lokmani Pandey S/o Kamal |bageshwar at bahi No. Sankhya 01,

Kishore Pandey, Vil Paudidhar, Post- Bilona, Dist-|Jild Mo. 423 page No. 231-254, Sr.
e S No. 728 dated 23.12.2016),

(Symbolic Possession)

III:: Mame & Address of the Dotalls:of the prm:_:eny 13{2) notice for which Last date & time of | B) E!ﬂﬂ {in lac) EI.JWt“?Im
: Borrower | Guarantors Type of Possession EMD Submission C) Bid multiplier i
1. BRANCH: BAGESHWAR Khala Mo, 004 Bashrah Na. 2 Khet| 22,08,075.13 26.06.2023 A)Rs 17.28 Lack| Branch
Borrower: Mfs Gaurav Agancies (Prop- Shri Ram Chandra Mo, 166m, Land Area-0.001 hac, | + Interest & ather | fram 11 A0 to 04:00 P B) Rs, 1.73 Lack Manager
Slo Shri Dun), Vil Paudidhar Post- Bllona Distt- |khet no. 168m area 0.004 hec and ‘charges 26062023 G} Rs. 10000/- Contact No.
Bageshwar- 263642 Borrower& Mortgagor: Shri Ram khet no. 169m area 0.001 hac Total|  and expenses g o It-:} iy . 5063220084
Chandra Slo Shri Shiv Dult, Vill- Paudidhar Post- Bllana, |21 9-008 hac. or 05 mutthi Situsted . '
T A '{at Village Pawdi Dhar, Patwari Circle Property 1D

For downloading further details and Terms & Conditions, please visit:
(i} https:/! www.ibapi.in (i) httpsJfwww.mstcecommerce.com/auctionhomelibapi

IMPORTANT MOTE FOR THE PROSPECTIVE BIDDERS

Please call MSTC HELFDESK No. 033-23400020/23400021/23400022 and other help line numbers available in service providers help desk. For Regist

and www.msicecommerce.com/auctionhome/ibapi.

Bidders are advised to visit the website (www.mstcecommerce.com) of our & auction service provider MSTC Ltd to participate in online bid. For Technical Assistance

with MSTC Lid, please contact ibapiop@mstcecommerce.com and for EMD status please contact ibapiin@mstcecommerce.com. For property details and
photograph of the property and auction terms and condifions please visit; https:/Mibapi.in and for danfications related to this portal, please contact help line number
18001025026 and 011-41106131. Bidders are advised to use Property 1D Number menboned above while searching for the property in the website with hitps:/libapi.in

ration status

Date: 09.06.2023 Place: Dehradun

Authorised Officer, Indian Bank

II:III CFM

@ ARAET RECONSTRUCTION PYT LTD

Registered & Corporate Office: CFM Asset Reconstruction Pvt. Ltd, Block no. A/1003, West Gate, Near YMCA Club, Sur No. 835/1+3, S. G. Highway,
Makarba, Ahmedabad - 380051 Gujarat.
Branch Office : CFM Asset Reconstruction Pvt. Ltd 1st Floor, Wakefield House, Sprott Rd. Ballard Estate, Mumbai 400 038

DEMAND NOTICE

Under Section 13(2) Of Securitization And Reconstruction Of Financial Assets & Enforcement Of Security Interest Act 2002 (Herein After Referred
To As The Act)

“ Authorized Officer Of CFM-ARC Had Already Issued Demand Notice U/S 13(2) To All Borrower/S /Guarantor/S & Mortgagors Through RPAD Demanding Amount
As Mentioned Therein Within 60 Days From Receipt Of The Notice. However, The Said Notice Could Not Be Served Through RPAD To All Recipients, Hence This
Publication.” Therefore, We Hereby Calling Upon to Repay the Amount Mentioned In The Notice Appended Below To The CFM Asset Reconstruction Pvt. Ltd.
(CFM-ARC) Within The Period Of 60 Days From The Date Of This Paper Notification Together With Further Interest And Other Charges From The Date Of Demand
Notice Till Payment Or Realization. In Case You Are Not Discharging Your Liabilities Under the Terms Of This Notice, We Shall Be Constrained To Exercise All Or Any
One Of The Rights Conferred Under Section 13(4) Or Section 14 Of The Act. “This Is Without Prejudice to Any Rights Available to Us Under the Act And /Or Any
Other Law In Force From Time To Time.”

Demand Notice date / NPA date /
Loan Borrower/s & Outstanding Amount
Account Co-borrower/s Description of the Inmovable Property (Mortgaged)
Number Name NPA Date Outstanding
Amount (%) As On
[HT4000130118 1. Ashish B Lal Demand Notice | Total Amount of Schedule -1
011050 & 2. Shatarupa Maparu | Date: 15-05-2023 Rs. 1,35,76,323.26/- (Rupees | Allthe piece and parcel of the
H14000130118 NPA Date 06/04/2021 | One Crore Thirty Five Lac Property Address: Unit No. R0235100053, Villa 53 In Tower/Block S1
011050L Seventy Six Thousand Three Admeasuring 2795 Sq.ft. In The Project Name Up Country Situated In Plot
Hundred Twenty Three and No.TS-01, Sector 17A, Near Galgotia University, Yamuna Expressway,
Twenty Six Paise) Uttar Pradesh-201310
| As On 03-05-2023

Sd/-

Authorised Officer

For CFM Asset Reconstruction Pvt. Ltd.

[Acting in its capacity as Trustee of CFMARC Trust- 76]

Date: 10.06.2023
Place: Noida

This is fo inform the genesal public. and)
slakeholders thal ENSIAAR FINVEST PRIVATE|
LIMITED {CIN : Us5929DLA9EPTCOTTO16)

MNo. ... Date: 25-05-2023
(Summons to defendant under Section
19(3) of the Recovery of Debis due fo
Banks and financial institution Act, 1993
read with Rules 12 and 13 of the Dabts
Recovery Tribunal {Procedure Rules
1993)
Original Application No. 223 of 2020

STATE BANK OF INDIA

..... Applicant Bank
To, Versus

1. Anu Sharma W/o Sh. Rajesh Sharma,
Ria H. Mo, 272033, Govind Ashram,
Mahavidhyta Colony, Tehsil and Distt.
Matinara-28 1001

2. 5h. Rajesh Sharma Sio Mr. Swatantar
Babbar, Rio H. Ne. 272133, Govind
Ashram, Mahavidhyla Colony, Tehsl and
Disit. Mathura-281001 . Defendant(s)

In the above noled applicabion, you are
raquired fo file reply in Paper Book farm in
four =ets along with documents and
affidavits (if any), personalty or through
your duly authorized agen! or legal
practfioner in the Tribunal, afier serving
copy of the same on the applicant or his
counseliduly authorized agent afler
publication of the summons, and thereafter
to appear before the Tribunal on
17.08.2023 At 10.30 A M., failing which the
application shall be heard and decided in

AGRAJ MARKETING PRIMATE LIMITED
(CIN:LI65100HR 1995P TCO65320)
Regd, Office; Plot No. 5B, Morthern India Campus
2043, Mathura Resad, Fandabad HR- 129003 IN
E-mail : jindal@global-group.in
Ph. No.: 0091-129-8450566-64 50567
NOTICE

Modice is hereby given lo the General Public
that the Certificate of Registrabion bearing
Mo, B-14.1382 dated 12th September, 2000
is5ued to the company by the Reserve Bank
of India under the NBFC Regulations and
Guidalines has been lost of misplaced and is
not fraceable in spite of due and diligent
search having bean made. Any parsan who
has found or iz in possession of the zaid
Certificate is hereby requested to return the
same immediately to the company at the
aforesaid address,
It is hereby warned that stict action will be
laken agamnst any persons whao iry to exploit
ormizuse the Certificate inany manner.

For Agraj Marketing Private Limited

Sdf- Sdi-
Chirag Gupta Gourav Agarwal
{Directar] [ Direscior)

DIN : 07350062  DIN - 00424356

Date : (406 223 | Plage: Fandabad

having Reqisterad Office atl SF.3, 2nd Flooe, 43| wiur ahsence

Draryagan, MNew Dedhi-1 10002, Orignaly incorparated| ! RE‘_‘E'S"“
on 8" March, 1996 under Companies Act, 1856 Debts Recovery Tribunal,
pursuant fo @ Special Resolution passed af its| Allahabad

Eatlra Ordinary General Meeting held on 27 March
2031, Changed its name from § S P FINVEST
PRIVATE LIMITED to ENSIAAR FINVEST
PRIVATE LIMITED, a Non-Banking Finance|
Campany beaning CoR B-14.01 538, All our exten|
documents in our farmar name reman walid. Qur
place of businass remains seme.

ENSIAAR FINVEST PRIVATE LIMITED
[Farmesty known as 5 5 P FINVEST PRIVATE LIMITED)

P
advertising
copy, it is not possible to verify

acceptance of

its contents. The Indian
Express (P) Limited cannot be
held responsible for such
contents, nor for any loss or
damage incurred as a result of
transactions with companies,

Sdl associations or individuals
SUNHY BIYALS SHARMA! advertising in its nevwspapers
Date @ 10.06.2033 Dlre:tnri or Publications. We therefore

recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

Flace : Doihl DIN : 08542513

se222* | CEM

L ] ASEET RECOMSTRUCTION PVT LTD
Registered & Corporate Office: CFM Asset Reconstruction Pvt. Ltd, Block no.

Makarba, Ahmedabad - 380051 Gujarat.
Branch Office : CFM Asset Reconstruction Pvt. Ltd 1st Floor, Wakefield House,

DEMAND

A/1003, West Gate, Near YMCA Club, Sur No. 835/1+3, S. G. Highway,

Sprott Rd. Ballard Estate, Mumbai 400 038

NOTICE

Under Section 13(2) Of Securitization And Reconstruction Of Financial Assets & Enforcement Of Security Interest Act 2002 (Herein After Referred

To As The Act)

@ DDA Building, 1st Floor, Near Paras Cinema, Nehru Place,
New Delhi-110019

e Ph.: 011-26435815, 2643023, 011-26487529, 7625079108
~— Email: delhi@canfinhomes.com CIN : L85110KA1987PLC008699

e Securitisation anc
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002
NOTICE is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the physical possession of which has been taken by the Authorised
Officer of Can Fin Homes Ltd. Nehru Place, New Delhi Branch, will be sold on
“As is where is”, “As is what is”, and “Whatever there is” on 28.06.2023 for recovery oj
Rs. 29,35,787/- (Rupees Twenty Nine Lakh Thirty Five Thousand Seven Hundred and
Eighty Seven Only) due to Can Fin Homes Ltd. from Mr. Saptrishi Dhar Dwivedi S/
Ravindra Dhar Dwivedi and Mrs. Vimla Dwivedi \W/O Saptrishi Dhar Dwivedi(Borrowers
as on 06.04.2021 together with further interest and other charges thereon. The reserve
price will be Rs. 24,00,000/- (Rupees Twenty Four Lakh Only) and the earnest money
deposit will be Rs. 2,40,000/- (Rupees Two Lakh Forty Thousand Only).

Description of the property
(Flat No-SF-3, Second Floor, RHS, Rear Side, Plot No-1564, Sector-5, Vasundhara
Ghaziabad-201012, Uttar Pradesh, admeasuring 620 sq ft approx.)
EAST: Road WEST : Plot No-5/1563
NORTH: Road SOUTH : Passage & Flat No-SF-4
Encumbrances: NIL
The detailed terms and conditions of the sale are provided in the official website of Can
Fin Homes Ltd., (www.canfinhomes.com).Please refer to the following linK
https:/lwww.canfinhomes.com/SearchAuction.aspx

—FormNoINC=26—
{Pursuantto Rule"30 of the Companies
(Incorporation) Rules, 2014}

Before the Central Government, Regional
Director, Northern Region, New Delhi
In the matter of sub-section (4) of Section 13 0
Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014
AND
In the matter of ASTRA
SATLINKS PRIVATE LIMITED
(CIN: U74900DL2004PTC130962)
having its Registered Office at

H-1/71, FIRST FLOOR, NEAR JAIN BHARTI

SCHOOL, ROHINI SECTOR-16, DELHI-110089
......... Applicant Company / Petitione

NOTICE is hereby given to the General Publid
that the Company proposes to make
application to the Central Government unde
Section 13(4) of the Companies Act, 2013
seeking confirmation of alteration of thd
Memorandum of Association of the Company
in terms of the special resolution passed at the
Extra Ordinary General Meeting held or
13th April, 2023 to enable the Company tg
change its Registered Office from "National
Capital Territory of Delhi” to the "State o
Bihar”.
Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may delive
either on the MCA-21  portal
(www.mca.gov.in) by filing investo
complaint form or cause to be  delivered o
send by registered post his /her objectiong
supported by an affidavit stating the nature o
his / her interest and grounds of opposition td
the Regional Director, Northern Region
Ministry of Corporate Affairs, B-2 Wing, 2nd
Floor, Pt. Deendayal Antyodaya Bhawan, CGQ
Complex, New Delhi-110003 within fourteer
(14) days from the date of publication of this
notice with a copy to the applicant Company
at its Registered Office at the address
mentioned below:-
H-1/71, FIRST FLOOR, NEAR JAIN BHARTI
SCHOOL, ROHINI SECTOR-16, DELHI-110089

For & on behalf o
ASTRA SATLINKS PRIVATE LIMITED

Ssd/

NAVIN KUMAR YADAV

(DIRECTOR|

Date : 09.06.2023 DIN: 02023524
Place : Delhi

FORMNO-URC-2—

Advertisement giving notice about registration
under Part | of Chapter XXI of the Act
[Pursuant to section 374(b) of the Companieg
Act, 2013 and Rule 4 (1) of the Companies
(Authorised to Register) Rules, 2014]
1.Notice is hereby given that in pursuance o
sub-section (2) of Section 366 of the
Companies Act, 2013, an application ig
proposed to be made after fifteen dayq
hereof but before the expiry of thirty dayg
hereinafter to the Registrar at Centra
Registration Centre (CRC), Indiarl
Institute of Corporate Affairs (IICA), Plo
No. 6,7, 8, Sector 5, IMT Manesar, Distric}
Gurgaon (Haryana), Pin Code-12205(
that "MOBILISE APP LAB LLP (LLPIN
AAB-4430)” a LLP may be registered
under Part | of Chapter XXI of thg
Companies Act 2013, as a Company

limited by shares.

2.The principal objects of the company arg
as follows:

. To carry on the business of Softwarg
designing, development, customization
implementation, maintenance, testing and
benchmarking, designing, developing ang
dealing in computer software and solutions
and to import, export, sell, purchase
distribute, host (in data centres or over thd
web) or otherwise deal in own and thirg
party computer software packages
programs and solutions, and to providg
internet/web based applications, serviceg
and solutions in India or elsewhere in the
world.

i. To develop, provide, undertake, design
import, export, distribute and deal in
Systems and application software fo
microprocessor based information systems
off shore software development projects
internet service provider and solutions in al
areas of application including those in
emerging niche segments like Internet and
Intranet website applications solutiong
software enterprise, resource planning
Mobile app, value added products and othe|
business applications either for its own usd
for sale in India or for export outside Indig
and to design and develop such systemg
and application software for and on behal
of manufacturers owners and users 0
computer, telecom, digital, electronig
equipment in India or elsewhere in thg
world.

3. A copy of the draft Memorandum and
Articles of Association of the proposed
Company may be inspected at thd
Registered Ofice at 2450 Sector-8
Faridabad, Haryana-121000.

4 Notice is hereby given that any persor
objecting to this application may
communicate their objection in writing to the
Registrar at Central Registration Centrj
(CRC), Indian Institute of Corporat
Affairs (IICA), Plot No. 6,7, 8, Sector 5
IMT Manesar, District Gurgaor
(Haryana), Pin Code-122050, withir
twenty one (21) days from the date o
publication of this notice, with a copy to thq
Company at its registered office.

for & on behalf of MOBILISE APP LAB LLH
Sd/

1. SMRITI SHARMA (Designated Partner,
2. MANISH SHARMA (Designated Partner,
3. ASHISH SHARMA (Designated Partner,

Date : 10.06.2023 | Place : Faridabad

“Authorized Officer Of CFM-ARC Had Already Issued Demand Notice U/S 13(2) To All Borrower/S /Guarantor/S & Mortgagors Through RPAD Demanding Amount
As Mentioned Therein Within 60 Days From Receipt Of The Notice. However, The Said Notice Could Not Be Served Through RPAD To All Recipients, Hence This
Publication.” Therefore, We Hereby Calling Upon to Repay the Amount Mentioned In The Notice Appended Below To The CFM Asset Reconstruction Pvt. Ltd.

[ Date: 09.06.2023
Place: Nehru Place, Delhi

Authorized Officer, Gan Fin Homes Ltd|

Sd7;

AMRIT AGRO INDUSTRIES LIMITED

CIM: U111 TUP1985PLCOT0T 76
Regd. Office: CM/28, Ist Floor, Gagan Enclave, Amrit Magar, 5.T. Road,
Ghaziabad -201 009 [U.F)
Ph. Mo.: 0120-4506900, Fax Mo.: 0120-4506510
E-mail: infe@amritagro.com , Website: www.amritagro.com

Matice is haraby given that the 37" Annual General Meeting (RGN} of the Compary i
scheduled to be held on 18% Juby, 2023, Tuesday at 03.00 Bm. through Video Conference
ar Other Audio-Visual Means (0AVM) In compliance with general circular General
Circular dated December, 28 20223 read with circulars dated April 8, 2020, Apal 13 2020,
hay 5, 2020, January, 13 2027, December, 08 2027, Decembber, 14 2027 and May, 05 2022
and all other applicable laws and circulars mssued by the Mimistry of Corporate Affairs
MCA), Government of India, to transact the businessas as set out in the Motice.

As per atoresaid circulzrs, the Motice of AGM along with the Annual Repart for FY 2022-
2023 has to be sent only by electronic mode to those Members whose E-mail Id are
already registered with the Company/ Depositaries, The Company is alse prowviding
e-voting and remote e-wating facility to all its Members similar ta earlier practices

If your email 1D ks already registered with the Compame’ Depositary, Naotice of AGM
along with annual report for FY 2022-2023 and login details for e-voting shall b2 sant
to your registered email address. In case you have not registered your ermail 10 with

(CFM-ARC) Within The Period Of 60 Days From The Date Of This Paper Notification Together With Further Interest And Other Charges From The Date Of Demand
Notice Till Payment Or Realization. In Case You Are Not Discharging Your Liabilities Under the Terms Of This Notice, We Shall Be Constrained To Exercise All Or Any
One Of The Rights Conferred Under Section 13(4) Or Section 14 Of The Act. “This Is Without Prejudice to Any Rights Available to Us Under the Act And /Or Any

Other Law In Force From Time To Time."”

PPN SHIVALIK SMALL FINANCE BANK LTD.
il

Registersd Office : 501, Salcon Aurum, Jazela District Centra, New Dol - 110025

CIN : UBS900DL2020PLCI6602T
REGISTERED POST A/D & SPEED POST/COURIER/E-MAIL
DEMAND NOTICE UNDER SECTION 13(2) OF THE SECURITISATION AND

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
INTEREST ACT, 2002

Date; 02-06-2023

1.Mr. Arjun Singh Sio Mr. Mahender Singh (Borrower)

Ri 35, Moh Shekhzadgan, Nanauta Distict Sahasanpur, U.P 247452
2.Mrs. Kunta Devi Wio Mr. Mahender Singh (Guarantar/Mortgagor)

Rio 35. Moh Shekhzadgan, Nanauta Distict Saharanpur, U,P 247452
3.Mr. Arun Kumar 5/o Mr. Mahender Singh (Guarantor)

Rio 35, Moh Shekhzadgan, Manauta Distict Saharanpur, ULP 247452
4. Mr. Rakesh Kumar Sio Shree Pal {Guarantor)

Rio &Y, Moh Shekhzadgan, Manauta Distict Saharanpur, U.P 247452
Cear SirMadam,
Thesis in reference {0 vowr loan account rember - 1071341001687 and 101341510288

Account onthe name of Mr. Arjun Singh
Loan AIC No.: 101341009667 , 1013415102838
Declared NPA on J0-05-2023
Credit facilities sanctioned | BL-RETAIL TRADE SMALLTL, BL-GECL LOANTL
Sanctioned Amount Rs.6,58,000/-

(Rupees Six Lakh Fifty Eight Thousand Only)
Outstanding/ Payoff Amount | Rs.1,10,000/ (Rupees One Lakh Ten Thousand Only)

The above accounts have been sanclioned a credid facility of Rs.6,58,000/- (Rupees Six
Lakh Fifty Eight Thousand Only) vide Sanction letter from branch 2l NANAUTA, the
same [oan accounts have been munning unsatisfactory far quite sometimes and you are,
therefore, in defaull as you have failed to take steps to regularizedsdaest your account m
respect of such debt as stated harein above. In view of the said defaull, your account has
been classified as a non-performing assel on 30-05-2023 in the books of accouns as
maintained in regular course of business and in accordance with Reserve Bank of India
directives and guidelines in this respect. Accordingly, we, hereby, recall all abovernentioned
Loan'Advanca/Credit xciliies and call upon you all jointly and severally to make good, pay
and credd! all and every of the dues, as on 31-05-2023 outstanding there against-
aggregating to Rs.1,10,000/ {(Rupees One Lakh Ten Thousand Only) along with fubure
inferest and incidentad expensesicost ete on the sacurity of the secured assets, within a
period of B0 days from the date of receipt of this notice failing which the Bank shiall take
all such actions including taking possession of the secured assals and execule requisite
deads, documents and indentures of transfer by way of lease, assignment or sale, a5 shall
be deemed expedient, for realizing the secured assels as mentionad hene below, n
conforrmety with provisions of Section 13 and ather provisions of the Act,

Description of Securad Assets! Proparty-

1. Hypothecation of Stocks in Trade

2. Eguitable Mortgage on the Property: Commercial Property, measuring an area of
162 Sg. Ft. 16 5q. Yards Situated at Kasba Nanauta, Mohalla Shezkhzadjan,
Saharanpur, Delhi Road Nanauta, Tehsil Deoband, District Saharanpur registered in
the revenue records of Bahi No. 1, Jild No. 3125, Page No. 661 to 684 Serial No. 3720
dated 0:3.04,2008 . Inthe name of Mrs. Kunta Devi.

Immovable Assets/Property Bounded by-

| East Land of Pramod Kumar Jain West Saharanpur Road

| Morth | Shop of Amarpan & Ors. South Shop of Ratan Singh

Physical
Haolding

the Company) Depositary, please follow below instructions to register your email ID for
obtaining annual report for FY 2022-2023 and login detalls for e-voting _
Send a request to Registrar and Share Transfer Agent of the Company, MAS
Services Limitad at investor@masserecom providing Folio number, Mame of
the shareholder, scanned copy of the share certificate (Front and Back), PAN
iself-attested scanned copy of PAN Card), AADHAR (self-attested scanned
capy of Sadhar Card) Far rf-:_‘;if.l;Fllrlg armad address

Please send vour bank detail with origanad cancelled chegue to our BTA
(e, MAS Services Limited, T-34, 2™ Floge, Okhla Industnal Area, Phasa-ll,
Mew Delhi 100020 alongwith letter mentioning folic no. if not registered
already.) to facilitate payment of dividend.

PLEASE UPDATE THE SAME OM OF BEFORE 11 uly, 2023,

Detrmeat
Holding

MACH if declara by company.

Flease conmtadl acltly I:IF|'|I:_‘:-'-'.:I.=|r!.- Participant [DF) and FEgISEEr your Email
address as par the process sivsed by DF
Please also update your bank detail weth youwr DP for dwidend payment by

FLEASE UFDATE THE SAME OMN OR BEFOHRE 11" July, 2023,

Act, 2013,

Date : June 09, 2023
Place ; Ghaziabad

The Maotice of AGM and Annual Report for FY 2022-2033 will also be available on
':,.I:_'ﬁ‘-l"l,::l.rlrl:_-"';. wiehgite al v AMILEY G COIT Fembers a[rfln:jlr':g thi rreeting 'I"|{1|,I|,_|"~ L5y
D8 shall be counted for the purpose of Quorem under Section 103 of the Companies

For Amrit Agro Industries Limited
(Jaya Bajaj}
Managing Director

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
RUDRA BUILDWELL PROJECTS PRIVATE LIMITED

RELEVANT PARTICULARS

. IName of Corporate Debtor

RUDRA BUILDWELL PROJECTS PRIVATE LIMITED

2. | Deate ool Incoeparation of Comarate Debbor

DEM0A010

3. |Aumority under which Comparate Deblor is
neorporaed |/ reqistens

Roi - Dalhi

4, |Comporate Idankity Mo,/ Limited Liaksity
_|Identificaticn Ma. of Corporate Deblor
o, | Adness of the reqisiened office and

6, [Irsoheency commencement dale n
respect of Corparabe Deblos

45400 0L 201 FTC 208158
| Regd. Address; 0-53, Okhla Phasa |,
principal office (. amy] of Conporate Debidor | Mesw Delh— 110020, India

Address other than Regd. Address: &-66, Sacior-6]
Gautam Buddha Magar, Moida-201301, LR, India

7. |Estimsated dale of closune of ingahiency
rasclubion procass

Qdh Decomber 2023 (Bang 180 Iram the Insahaency
Commencement date|

B. | Mama and Registratfion number of tha
insplvency professional acting as Intenim
Resclution Professional

Sanyam Goel
Reg. No.:IEBIIPA-DOXIP-MNO0T 38201 7-181 0357
AFA valid upto: 015t Movernbar 2023

g, | Address & email of the nlerim resalulion
professional, &5 registersd with tha baard

Unit Mo, 110, Fest Fleor, JMD Pacific Souare,
Saclor 15 Part |l Gurugrem, Heryana-122001
E-maik: goelsanyami@gmail.com

10| &ddress and a-mail o be used fior
comespandance with the Inferim
Resohution Prafessional

Unit No. 110, Frst Floor, JME Pacific Sguare,
Saclor 15 Par I, Guragram, Haryana-1 22001
E-mail; cirp rudrai@gmall.com

11| Las abe for subession of claims

215t June 2023

12 | Classas of crediars, § any, under clause (b)
af sub-zection (B4 of secfon 21, ascerlainad
iy thet Interinn Resohution Professional

Feal Estate Allattess

You are also put on notice that in terms of section 13 (13) of the Act you shall not transfer by
sale bease or alherwise the said securty property detaded in mentioned above of this notice
without obtaining writien consent of the Bank, Any noncompliance of Section 13(13) of the
said &ct iz an offence punishable under Section 20 of the Act.

The notice is without prejudice to the Bank's fght to iniate such othar actions or lagal
proceedings, as o deems necessary under any appicable provisions of law. Further the
Bank reserves is nght to initiate ovil or other actionproceedings as may deemed
appropriate in addiion to aclion contemplated = the instant nobice for recovering in dwes in
abova mentioned Loan Account

Your kind atiention is invited to provisions of sub-Secton (8) of Section 13 of the SARFAESI
Act whereunder you can lender the entire amount of outstanding dues along with fulure
inberast and incidentad expensesicost etc incurred by the Bank only bl the date of putlication

in@ciass Hees names for each class)

13.| Mames of insohancy prolessorsds identfied| 1. M Sunder Khalri
b act s auhonsed representaive of credibors| 2, Mr. Pramod Kumar Gupga
| 3. Mr. Sunil Prakash Sharma

are avalabie
al:

14 (a) Relevanl  [4a) Weblink: hllpslibb gevnhameidoaninacds
forms &nd Fhysical Address: HA
(t) Datals of
aathanziesd

{bH. Bunder Khatri | Regn. No.: IBSIPA-I2NP-NICL 375201 7-201 861 1191

| Add: GF-124 113 World Tracke Centre, Babar Road, Lait Hotel, hew Dalhi-110001
et A E-Mail: sundar_khalri@yahoo.com

2. Pramod Kumar Gupta | Regn No.: BBITPA-B01TP-PI1329/201 B-201 81 2075
Add: B-110, Lower Ground Floor, Hauz Bhas, New Deli-1100146

E-Mail; varety fnanciali@gmal. com

3. Sunll Prakash Sharma | Regn. Mo.; IEBVIRA-G02IP-HO0S5 1201720181726
Add: E-25 Lapat Nagar-3, Mew Dethi-110024

E-Madl, ady. surd prasashEgrnail com

Melice is heseby groen [hal the National Company Law Tribural has cedered (he Sommencement of a
corporaly insofyency resolulion process of the Rudira Buildwell Projects Private Limited on 07th June 2023,
The cradilors of Redra Buildwall Projects Private Limited, ane hereby called upon o submal Bheir claims
with proof on or bafore 215t June 2023 |being fourleen days from the sppointmeant of $he interim resciufon
prodassional] io e inkerim resolution prodessional attha eddrass mentdonad sgainst endry Mo, 10,

Thee frnancial craditors shall submil theér claims with proof by elecinonc maans onle All ather creditors may
submil the claams with proofin parson, by postor by electnonic means.

& fingncid crediler belorging ooa class a5 b ageeret the enlry Mo 12, shall indicale its choete al
alherised repraserdaliva from amang Lhe theee insabency professianals listed againstentry Mo, 13 bo act a5
authirised raprasantaie of tha class Reaf astate alofaes in Form CA.
Submissian of false or misleading procfs of claim shall attract penalties,

of the nodice for sale of the secured asset{s) by public auction, by inviting guodations, tender
from public or by privata freaty. Please also note thatif the entire amount of cutstanding dues
along with future inlerest and incidental expensesioost ale. incurred by the Bank is nol
tendered before publication of nobice for sale of the secured assets by public auction, by
irfing quotations, fender from publc or by private reaty, vou may not be enfiled to redeem
the secured assel(s).

Borrower's attention is invited to provisions of subsection (8] of saction 13 of the Act, in
respact aftime available, io redeam the secured Asselis),

Diate: 02-06-2023
Place: NOIDA,

Demand Notice date / NPA date /
Loan Borrower/s & Outstanding Amount
Account Co-borrower/s Description of the Immovable Property (Mortgaged)
Number Name NPA Date Outstanding
. Amount () As On
H13550261018 | 1. Arpit Bhargav Demand Notice Total Amount Of Schedule -1
103905 & 2. Ruchi Bhargav Date: 15-05-2023 Rs. 1,33,01,055.91/- (Rupees | All The Piece And Parcel Of The
H13550261018 NPA Date 06/04/2021 |One Crore Thirty Three Lac Property Address: Unit No. RO270NE4012A, Flat No. 4012A, On 40th Floor
103905L One Thousand Fifty Five And | Admeasuring Super Area 1860 Sq.ft., Situated On The Plot No. GHO1/A,
Ninety One Paise) Sector-74, Near Ajnara Grand Heritage Project, Dist Gautam Budh Nagar,
. |As On 03-05-2023 Noida, Uttar Pradesh-201301
H14699270618 | 1. Bharat . Demand Notice Total Amount of Schedule -1
051011 & 2. Om Prakash Date: 15-05-2023 Rs. 1,37,55,292.21/- (Rupees | All The Piece And Parcel Of The
H14699270618 NPA Date 06/04/2021 |One Crore Thirty Seven Lac Property Address: Unit No. RO270NE4106, Flat No 4106 On 41st Floor
051011L Fifty Five Thousand Two Admeasuring Super Area 1860 Sq. Ft. Situated On Plot No. GH - 01/A, Sector
Hundred Ninety Two and No. 74, Near Ajnara Grand Heritage Project, Dist Gautam Budh Nagar,
Twenty One Paise) Noida, Uttar Pradesh-201301
| |As On 03-05-2023
H15069260318 | 1. Ravi Pal Singh | Demand Notice | Total Amount Of Schedule -1
114645 & Sehgal Date: 15-05-2023 Rs. 1,37,27,593.34/- (Rupees | All The Piece And Parcel Of The
H15069260318 | 2. Chetna Sehgal NPA Date 06/04/2021 |One Crore Thirty Seven Lac Property Address: Unit No. RO270NE4301, Flat No 4301, On 43rd Floor
114645L Twenty Seven Thousand Five | Admeasuring Super Area 1640 Sq.ft., Situated On The Plot No. GH 01/A,
Hundred Ninety Three and Sector -74, Near Ajnara Grand Heritage Project, Distt Gautam Budh Nagar,
Thirty Four Paise) Noida, Uttar Pradesh-201301
As On 03-05-2023
H14977200218 | 1. Sanjeeb Ghatak | Demand Notice Total Amount Of Schedule -1
030922 & 2. Aparna Ghatak Date: 15-05-2023 Rs. 1,37,06,985.80/- (Rupees | All The Piece And Parcel Of The
H14977200218 NPA Date 06/04/2021 |One Crore Thirty Seven Lac Six| Property Address: Unit No. R0270NE3607, Flat No 3607, On 36th Floor
030922L Thousand Nine Hundred Admeasuring Super Area 1640 Sq.ft., Situated On The Plot No. GH 01/A,
Eighty Five and Eighty Paise) Sector -74, Near Ajnaragrand Heritage Project, Distt Gautam Budh Nagar,
As On 03-05-2023 Noida, Uttar Pradesh-201301
|H14977180818 | 1. Manuj Mahajan | Demand Notice | Total Amount Of Schedule -1
052430 & 2. Saroj Mahajan Date: 15-05-2023 Rs. 1,40,94,290.89/- (Rupees | All The Piece And Parcel Of The
H14977180818 | 3. Everest Scissors NPA Date 06/04/2021 |One Crore Forty Lac Ninety Property Address: Unit No. R0270NE4004, Flat No 4004, On 40th Floor
052430L (Through Its Four Thousand Two Hundred | Admeasuring Super Area 1860 Sq.ft., Situated On The Plot No. GH 01/A,
Proprietor Manuj Ninety and Eighty Nine Paise) | Sector -74, Near Ajnara Grand Heritage Project, Distt Gautam Budh Nagar,
Mahajan) As On 03-05-2023 Noida, Uttar Pradesh-201301
H12655241217 | 1. Sachin Garg | Demand Notice Total Amount Of . Schedule -1
043621 & 2. Neha Garg Date: 15-05-2023 Rs. 1,50,84,091.14/- (Rupees | All The Piece And Parcel Of The
H12655241217 NPA Date 06/04/2021 |One Crore Fifty Lac Eighty Property Address: Unit No. R026CC20102, Flat No 0102, On 01st Floor
043621L Four Thousand Ninety One Admeasuring Super Area 2495 Sq.ft., Situated On The Plot No. GH 01/A,
and Fourteen Paise) Sector -74, Near Ajnaragrand Heritage Project, Distt Gautam Budh Nagar,
5 As On 03-05-2023 Noida, Uttar Pradesh-201301
| H13550110918 | 1. Bibhu Prasad | Demand Notice | Total Amount Of Schedule - |
015607 & Tripathy Date: 15-05-2023 Rs. 1,70,89,628.35/- (Rupees | All The Piece And Parcel Of The
H13550110918 | 2. Chandrika NPA Date 06/04/2021 |One Crore Seventy Lac Eighty | Property Address: Unit No. R0270NE3812A, Flat No 3812A On 38th Floor
015607L Chandrakanta Nine Thousand Six Hundred Admeasuring Super Area 1860 Sq.ft., Situated On The Plot No. GH 01,
Twenty Eight and Thirty Five | Sector - 74, Near Ajnaragrand Heritage Project, Distt Gautam Budh Nagar,
: | Paise) As On 03-05-2023 Noida, Uttar Pradesh-201301
H13801270319| 1. Raman Gupta Demand Notice Date: | Total Amount Of Schedule -1
055819 & 2. Pooja Gupta 15-05-2023 Rs. 2,36,33,809.51/- (Rupees | All The Piece And Parcel Of The
H13801180419 | 3. Dies Unlimitted NPA Date 06/04/2021 | Two Crore Thirty Six Lac Thirty | Property Address: : Unit No. RO270NEW0602, Flat No 0602, On 06th Floor
122230 & (Through lIts Three Thousand Eight Admeasuring Super Area 1425 Sq.ft., Situated On The Plot No. Gh 01/A,
H13801180419 Proprietor Raman Hundred Nine and Fifty One Sector -74, Near Ajnaragrand Heritage Project, Distt Gautam Budh Nagar,
122230L & Gupta) Paise) As On 03-05-2023 Noida, Uttar Pradesh—-201301
H13801270319
0558191 . Schedule - I
All The Piece And Parcel Of The
Property Address: : Unit No. RO270NEW0404, Flat No 404, On 04th Floor
Admeasuring Super Area 1240 Sq.ft., Situated On The Plot No. Gh 01/A,
Sector -74, Near Ajnaragrand Heritage Project, Distt Gautam Budh Nagar,
Noida, Uttar Pradesh - 201301
H16933250419 | 1. Qamar Siddiqui | Demand Notice | total amount of Schedule -1
121748 & 2. Sharmeela Shamsi | Date: 15-05-2023 Rs. 2,41,04,609.36/- (Rupees | All The Piece And Parcel Of The
H17500300719 | 3. MML Solution NPA Date 06/04/2021 | Two Crore Forty One Lac Four | Property Address: Unit No. R0270ne0929, Flat No 929, On 09th Floor
083317 (Through Its Thousand Six Hundred Nine Admeasuring Super Area 535 Sq.ft., Situated On The Plot No. Gh 01/a,
Proprietor Qamar and Thirty Six Paise) Sector -74, Near Ajnaragrand Heritage Project, Distt Gautam Budh Nagar,
Siddiqui) As On 03-05-2023 Noida, Uttar Pradesh—201301
Schedule -1
All The Piece And Parcel Of The
Property Address: Unit No. RO270NE3708, Flat No 3708, On 37th Floor
Admeasuring Super Area 1860 Sq.ft., Situated On The Plot No. GH 01/A,
Sector -74, Near Ajnaragrand Heritage Project, Distt Gautam Budh Nagar,
Noida, Uttar Pradesh-201301

Sd/-

Authorised Officer

For CFM Asset Reconstruction Pvt. Ltd.

[Acting in its capacity as Trustee of CFMARC Trust- 74]

Yours Truly,
Authorised Officar
Shivalik =mall Finance Bank Ltd

Date: 10.06.2023
Place: Noida

finam:i“.ep. .in

Sanyam Goel
Inferim Resoiution Professional for Rudra BuikiweE Prosects Private Limites
Regn. Ho.: [BEIIPA-DI21P-RI0138/3017- 181 (0347

Date : 10.06.2023
Place: Gurgaan

New Delhi
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